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number of woi kers involved in these 
strikes, and

(b) the numbei of meetings of the 
wot ker$ and jute mtll owner that took 
place during this penod and the major 
agreemenib reached in these meetings, date- 
wise 7

THF D F P im  M INISTIR IN THF 
MINISTRY OF I ABOUR (SHRI BAL- 

GOVIND VERM A) : (a ) and (b ). The 
matter falls essentially tn the State sphere 
However, the following statement gives the 
available information about the number of 
disputes (strikes and lockouts), number of 
workers involved and number of mandays 
lost in the jute during 1971 1972 and
1973

Year No of No ol No ot
disputes workers mandays
(strikes &. involved lost

1

lock
outs*

2 V
4

1971 ^5 7s 192 9 07 601
1972 1 06001 H  27 542
1973 11 4,40 792 H 40 741

P Provisional

The major agreement reached m the jute 
industry during the above period was tbe 
West Bengal Jute Agreement of Ma> 19*,2

Assistance to Rural Hospitals of West 
Bengal

4081 SHRI S N SINGH DFO Will 
the Minister of H F A IT H  AND FAM ll Y 
PLANNING be pleaded to state

(a) the num btr of rural hospitals in the 
State of West Bengal which are receiving 
assistance fiom  the Central Government, 
District w ise,

(b) whether there is any scheme under 
the consideration of Government under 
which such assistance is to be increased, 
and

(c) if so, the salient features of the 
scheme ?

THE DEPUTY MINISTER IN  THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING (SHRI A K  KISKU) :
(a) The Government of India do not pro-
vide any assistance to the State Govern* 
ments for Ruial Hospitals

(b) and (c) Do not arise.

'Restrictions on trading and movement of 
Steel

4082 SHRI C> Y KR1SHNAN Will 
the Ministei of STFJ I AND M INI S be 
pleased to state

(a) whether Government have imposed 
some fiesh restrictions on trading and 
movement in s teel, and

(b) it so the salient featuies thereot n

IHF DFPUTY MINISTER IN THF 
MINIVTTH OF STf i I AND MINES 
(SHRI SUBODH HANSDA) (a ) No 
Su

(b j Does not arise

Allotment of Lambretta Scooters from 
Government Quota

4081 SHRI SHASHI BHl SHAN Will 
the Minister of Hf AV \  INDUSTRY be 
pleased to state

(a ) the numbei of 1 ambrelta scooters 
allotted to Government employees included 
in tarious lists maintained b> the Ministry 
to r them during the quarter October— 
December, 1973 and January— March,
1974

(h) whether the list of Government 
employees who got their names registered 
in 1973 through their offices arc not avail-
able m th t Ministry and are reported 
hiivine been sent for computerisation in the 
Planning Commission,

(c) whether in view of the absence of 
lists the employees are not in a  position 
to hud their names in various, lw ls , and




